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Title: Discussion on the motion for consideration of the Central Universities (Amendment) Bill, 2014 (Discussion not concluded).
HON. DEPUTY SPEAKER: Now, we would take up Item No.12C of the Supplementary List of Business.

Hon. Members, before I call hon. Minister of State in the Ministry of Human Resource Development to move motion for consideration of the
Central Universities (Amendment) Bill, 2014, I have to inform the House that Shrimati Smriti Zubin Irani, hon. Minister of Human Resource
Development vide communication dated 24 November, 2014, has intimated that the President, having been informed of the subject matter of the
Central Universities (Amendment) Bill, 2014, recommends to the Lok Sabha the consideration of the Bill under article 117(3) of the Constitution of
India.

Hon. Members, before we take up consideration of the Central Universities (Amendment) Bill, 2014, we have to allot time for its discussion. If
the House agrees, we may allot 2 hours for this.

THE MINISTER OF STATE OF THE MINISTRY OF SKILL DEVELOPMENT AND ENTREPRENEURSHIP AND MINISTER OF STATE IN THE MINISTRY OF
PARLIAMENTARY AFFAIRS (SHRI RAJIV PRATAP RUDY): Sir, we discussed this in the Business Advisory Committee and one hour was allotted for
its discussion.

HON. DEPUTY SPEAKER: It is all right. I have no objection. We would discuss it for one hour and afterwards we would see.

Hiota Faerol RrorT dqrern d 2sa st (S1. Taoiw: wafem): adew, & yzama wxn § =
"That the Bill further to amend the Central Universities Act, 2009, be taken into consideration.”
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HON. DEPUTY SPEAKER: Motion moved:

"That the Bill further to amend the Central Universities Act, 2009, be taken into consideration.”
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SHRI NAGENDRA KUMAR PRADHAN (SAMBALPUR): Hon. Deputy-Speaker, Sir, I, on behalf of the Biju Janata Dal, rise to support the Central

University (Amendment) Bill, 2014. We are very happy about it because Champaran is the place from where the Father of the Nation, Mahatma
Gandhi had experimented with his revolution so to say. Therefore, when this proposal has come to the floor of the House, we happily support it. This
is one part.

Here, the hon. Minister has expressed or said that they have already set up 12 Central Universities. One Central University is there in Koraput,
Odisha which is the most backward district. The then Government has decided for the upliftment of that area. But unfortunately, when you are going
to set up a Central University, you should focus your attention on some points like what is the condition of the Universities that we have established
so far.

For example, consider the University at Koraput. The establishment of the University started in 2009 and was completed in 2010. The
management is headed by the hon. Minister. For the past four to five years, the Managing Committee has not met even once where the hon. Minister
is the Chairperson.

I would not blame the present hon. Minister. When a decision has been taken in this regard, why are these things not looked into properly?

We are establishing Universities. There is a set pattern in this regard. There is a building established for it. When we establish a University, we
should see whether we have certain requisites or not. The Government of India should take care of those Universities as their children.

There is no adequate staff in that University. Out of, I think, 26 or 32 Departments, five Departments do not have a single professor in that
University. I must thank our Chief Minister, Shri Naveen Patnaik, that Government of Odisha who has donated hundreds of acres of land and
adequate donation as committed by that Government. They have fulfilled that commitment. This is the situation. When the then Vice Chancellor of
that University was in position, for how many days was she there? It should be looked into.

Secondly, I am sorry to say that the National Convocation was conducted not in Koraput but in Bhubaneswar, the State Headquarters. So, my
submission to the august House and the hon. Minister is, we welcome even establishment of 20 Universities. But do not neglect the students. If you
are not able to take care of them, then let us not move in that direction.

My submission is, let us pass the Bill and start two Universities in Bihar But the Universities that have been established years before should
be taken care of fully. We should give all care to them so that those Universities are run properly. If we are not able to do it, then please do not
move in that direction. State Universities are there. There is a University in Berhampur, the southern part of my State. It is nearer to that. To my
knowledge, around Rs. 300 crore have been spent on that University. If students and staff are not there, then what is the use of the university .

My suggestion is, when you are spending crores of rupees, and when the Universities are not going to run properly, let us merge those
universities with the nearby Universities and make them functional as full-fledged Universities.

Again, with these suggestions, I support this Amendment Bill, 2014.

HON. DEPUTY-SPEAKER: Now intervention by hon. Minister of Agriculture, Shri Radha Mohan Singh.
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SHRI BALKA SUMAN (PEDDAPALLI): Mr. Deputy-Speaker, Sir, I would thank you for giving me this opportunity to speak on this Bill.

At the very outset, I would like to say that we appreciate the decision of the Government of India to start another Central University in Bihar
which is one of the backward States of this country. The territorial jurisdiction of the two proposed Universities of Bihar has been clearly declared as
North of the Ganges and South of the Ganges of the State of Bihar. The name of the new University which is in the name of Mahatma Gandhi is also
appreciated. It would have been better had the Government of India taken a decision to start two Universities one in Telangana and the other in the
State of Andhra Pradesh as promised in the Andhra Pradesh Reorganisation Act along with this Bill. We, the Members of Parliament belonging to
Telangana and Andhra Pradesh, will be the happiest persons for that. Now, the Government of India should take necessary steps to establish Central
Universities in each and every State of this country within the territorial jurisdiction of each State.

Sir, on behalf of my TRS Party, we also welcome and support the decision taken by the Central Government to establish a Central University in the
backward State like Bihar. Thank you.
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DR.K. KAMARAJ (KALLAKURICHI): Hon. Deputy Speaker, Sir, I rise to support the Central Universities (Amendment) Bill brought by the Government.

The Central Government enacted the Central Universities Act in the year 2009 to make big institutes of learning and research institutes as Central
Universities. This Act is now being amended to add one more Central University in the State of Bihar.

We are all aware that Bihar is one of the most backward States in the country. In order to cater to the educational needs of the students of Bihar,
the Government is now setting up one more Central University in the State of Bihar The existing university in Bihar will cater to the needs of
students of South of River Ganges. Now, this institute, which is being newly created in the name of the Father of the Nation Mahatma Gandhi, will
cater to the educational needs of the students living in North of River Ganges. This is a welcome step.

Sir, knowledge is power, knowledge is required for the people to uplift their economic status and knowledge is also necessary for increasing the
earning of the people. This type of institution is a necessity all over the country. Like setting up this Central University in Bihar, I would request the
hon. Minister of Human Resource Development to turn her attention towards Tamil Nadu also. There is no university in our Villuppuram district in
Tamil Nadu. I would request the hon. Minister to set up a Central University in our district so as to cater to the educational needs of the people of
our district.

With these few words, I support this Bill.
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SHRI RAM PRASAD SARMAH (TEZPUR): Hon. Deputy Speaker, Sir, I am thankful to you for giving me an opportunity to speak on the Central

Universities (Amendment) Bill. In my constituency, there is one Central University called Tezpur University. Everything is not well in that University. I
will be briefing in writing to the hon. Minister in course of time in this regard. But there was a proposal taken by the Central University Tezpur for
establishment of its campus at Jonai. Jonai is on the border of Arunachal Pradesh which is primarily dominated by tribals. It is educationally
backward and it is a flood affected area. It should have been taken up, but till today the project has not started. The people are suffering.
Educationally they are very backward. They are ravaged by floods and erosion.

So my request to the hon. Minister would be to take up the issue of establishment of the campus of Tezpur University, a Central University, at Jonai
which is in Dhemaji District of Assam. That is my request. Thank you.
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HON. DEPUTY SPEAKER: The House stands adjourned to meet again tomorrow, the 26t November, 2014 at 11 a.m.
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The Lok Sabha then adjourned till Eleven of the Clock
on Wednesday, November 26, 2014/Agrahayana 5, 1936 (Saka).
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